
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O,A.No.  
T.A. No. 

DATE OF DECISION 

A 

Petitioner 

: 	 - 	 Advocate for the Petitioner(s) 

Versus 

Respondent 

Kw. .Sh.L 	 Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. 	-- 

The Hon'ble Ivir. 

Whether Reporters of local papers may be allowed to see the Judgemeni. ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgement ? 

Whether it needs to be circulated to other Benches of the Tribunal? 



2 

	

Shri Eanshibhai 	Darji 
Nr. 3ordar Pole, :ahudha, 

pplioor;.L, 

.dvocdte 	Shri P.h. -oti 

Vers us 

Union of India 
Notice to be served through 
:he Chief Post I4asor Geno.. 

r. 	 lart Circle, Navrarigpura, 
:meddbad, 

The Assistant Suporintendent of 
Post Offices, Sub-Division Nadiod. 

Advocate 	Shri Akil Kureshi 

O R AL J(J D GE 1 	T T 

In 

O.-.. 220 c, f Date: 16-3-1994 

.L 	 Siir.i 	Pote.. 

hoor 

hok, r. 	u-iak scks porruissicri to withdraw the O.A. 

mission grerited O.. sLands disposed of as withdrawn. No 

omoorthv) 
I 


